
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

SUPPLEMENTARY CAUSE LIST DATED 18.05.2021 (TUESDAY) 

        COURT – II (VIRTUAL MODE) 

10:30 AM 
 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. V.P. Singh, Member 

(Technical) 
 

For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 899 of 

2020  

 

 

 

Nakul Bharana  

(Erstwhile Director of Corporate 

Debtor) 

Vs. 

Anil Kohli 

(Appointed IRP for The Corporate 

Debtor) & Ors. 
 

 

Apoorv Agarwal Abhirup Dasgupta 

Abhishek Anand-R1 

Nalin Kumar-R2 

Prachi Johri-CoC 

2.  Comp. App. (AT) 

(Ins) No. 1089 of 

2020 

 

 

Siemens Ltd. 

Vs. 

Meenakshi Energy Ltd. 

Through its Resolution Professional & 

Ors. 

 

Sameer Jain  Niharika Sharma-R1 

& R2 

3.  Comp. App. (AT) 

(Ins) No. 160 of 

2021 

 

PLBB Products Pvt. Ltd. 

Vs. 

Piyush Periwal & Ors. 

 
 

Lzafeer Ahmad BF Abhijit Sarkar-R1 

Sidhartha Barua-R2 

Anand Varma-R3 

 

For Admission (Fresh Cases) 

4.  Comp. App. (AT) 

(Ins) No. 361 of 

2021 

 

TDH Reality LLP 

Vs. 

DHFL Investment Ltd. & Ors. 

Monish Ponda  

5.  Comp. App. (AT) 

(Ins) No. 362 of 

2021 

 

Suspended Management of Jay 

Polypack Pvt. Ltd. 

Vs. 

SGV Foils Pvt. Ltd. 

 

Rishabh Parikh  

 

 
 

    Copy to: - 

                                                                             By the order of Hon’ble Officiating Chairperson 
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